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NAMAKKAL DISTRICT
PALLIPALAYAM MUNICIPALITY
Status Report - Regarding - Sewage Treatment Plant

From the houses of the Pallipalyam Municipal limit, domestic sewage waste at

places of 4.34 MLD Sewage waste water joints in the River Cauvery along

Pallipalayam. In order to prevent this, to construct Sewage Treatment Plant on the

Municipality side, the National Green Tribunal (NGT) informed its order
OA No.52 & 67 of 2020 dated 17.12.2021.

Further from the Pallipalayam Municipal area, Sewage waste water and dyeing
waste water coming out from the residential area are joining in the river, for this NGT
imposed a fine of Rs.1.05 Crores (Rupees One Crore and Five Lakhs) . For Pallipalayam
Municipality and out of this as first stage Rs.10 lakhs (Rupees Ten Lakhs) is paid
through Municipality. On this basis as to prevent this, under Swatch Bharath Mission
(SBM 2.0) a Detailed Project Report for constructing Sewage Treatment Plant under
Soil Bio Technology (SBT) method is to be formed for interception and diversion basis.
For this a Detailed Project Report at an Estimate cost of Rs.10.79 crores (Rupees Ten
Crores and Seventy Nine Lakhs) is submitted to the government and Administrative
Sanction is accorded by Directorate of Municipal Administration and Water Supply
Dept, Chennai (Roc.No.39631/2022/SBM(U) Dt 20.01.2023). For this Tender was called
on 25.04.2023, and work order is issued on 05.05.2023 to the contractor
M/s.Poorani & Co.,Karaikudi.

For this Project as to construct Sewage Treatment Plant, two places are
selected, in that 1.50 MLD (15,000 sq.ft.,) along Cauvery river bank and to construct
3.50 MLD (45,000 sq.ft.,) at Periyar Nagar Odai Promboke.

At this stage, the District Collector, nal ‘ ,. . B on
21.06.2023. During the inspection the lan ot o _ ‘: MLD are
at River Course . The District Collector ] : :

Municipal Engineer not to commence ti

site . v =
Again on 20.07.2023 the District Co

Rural Development Namakkal to have an ins
and Confirm the site for STP, and to give the Rep
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